" oA NO bos; 2006, 230,231, 232, 233 234, 235 236 and 237 of 2007

JODHPUR 1. THIS THE 19TH DAY OF SEPTEMBER,- 2007

o ;CORAM I ‘
Hon'ble Mr. Kulchp Smgh Vice Chanrman,
. Hon ble Mr Taresam Lal

ay.Inspect :Lalgarh North Western Rallway, Bnkaner
" Division,: B|kaner R/o VP-O'; Sawantsar, Post" 'Oche Sudasar District
Bikaner. o < . ,

& S T OANo 228/2007
\,,‘LMGoverdhan S/o Shri Jeva Jl, aged about 54 years, Gangman under
Permanent - Way- Inspector, Sudsar, North Western Rallway, Bikaner
Dwus:on B:kaner R/oVPO Benlsar Dlstnct Blkaner

4‘;;._01\ No., 229/2007

! Rameshwar S/o Shri Prem Ramja, aged about 52 years, Gangman under
o Sudsar, North;,.Western Raqlway, Blkaner

7 T }Bemsar Dlstrtct
| {?p S L OA No. 230/2007
é" : \ Bh _nwar La\ S/o Shn ChotuRam aged about 51 years, workmg as Khalasi

/g} under Inspector of Works at Lalgarh Blkaner, North Western Railway,
: 4 Bikaner D|v15|on Blkaner R/o_ thlage and Post Offlce Jamsar Opp Railway
| {, tation, Dlstrtct Blkane

. L v_.OA No. 231/2007
Slngh aged aboutd49 years, workmg as
perlntendent North Westem Radway, ‘Bikaner
Dwasmn Bnkaner R/o :_uarter No. E- 1-C Rallway Colony, Post Office
Sudasar, D|str|ct Bakaner RN

. , : : OA No. 232/2007
Gauri. Shankar S/o Shrl ‘-Chotu Ram aged about 46 years workmg as
Retiring . Room Attendan nder Statlon Master Blkaner North Western

'lkaner R/o Usto KI—BaI‘I, Near Basant Studlo,

‘Railway, Blkaner Dlwsnoh,
Bikaner. -g_«, B

_.,\;;Q;_;\_' _ OANo. 233/2007-
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Surta Ram S/o Shri Bholu Ram aged about 48 years, working as Keyman
under Inspector of Works at Ratangarh, North Western Railway, Bikaner

Division, Bikaner R/o Village and Post Office Benisar, District Bikaner.
OA No. 234/2007.

Sugan Singh S/o Shri Lal Singh aged about 50 years working as
Pointsman under Station Superintendent, North Western Railway, Bikaner!

Division, Bikaner Rfc Quarter No. T-6, Railway Colony, Post Office
OA No. 235/2007.

Sudasar, District Bikaner.
Mala Ram S/o Shri Akha Ram aged about 52 years, working as Gangman
under Inspector of Works at Sudsar, North Western Railway, Bikaner

Divisio’n;_ Bikaner, R/o Village and Post Office Sudasar, District Bikaner.
OA No. 236/2007.

Va5 5
M —
Mala Ram S/o Shri Mohan aged about 48 years, working as Gangman
under Inspector of Works at Sudasar, North Western Railway, Bikaner
OA No. 237/2007

Division, Bikaner R/o Village and Post Office Sudsar, District Bikaner.
< Applicants.

Mr. Y.K. Sharma, counsel for the applicant, present.
Versus

Union of India through the General Manager

North Western Railway, Jaipur.

The Divisional Personnel Officer,
.....Respondents.

North Western Railway, Bikaner.

the

ORDER(ORAL)
BY THE COURT

relief(s) prayed are similar, therefore, they are being disposed of by this

commaon order.



GHEEC AR

2. By wrtue of these Appllcatlons the apphcants' prayed that the

the dlfference of wages along wuth intenest and grant yearly increment(s)

It is apparent that in all these OAs applicants' were ‘engaged on

g rent dates from 1977 to 1985 under the respondents as Casual

(\\

It is” pleaded that accordlng to Rule 2001 of IREM Vol, 11, if a

Casual Labour puts contlnuous service of 120 days, he becomes eligible

4%y grant of bemporary status. 'In support of hIS case, he has shown Para

2001 of the Manual whlch speaks that Casual Labours on Rallway, should

ordlnarlly be employed on open llne and pro;ect work baSlS The learned

' counsel pomts out that as per the Ratlway Board s order dated 21.3.1974

1“ ‘X

‘o. 6101? (Annex A/3), |t is the responstblllty of the

whlch pertams to P

s Admmlstratlon to=brmg‘_the Casual Labour(s) who have contlnuously been

employed for a,p I‘IOd of’four months to authonsed scale of pay and the
lndmdual attalns temporary status automatlcally and also becomes

entltled to recelve wages and mcrements in- regular scale of pay. Itis

further pleaded that the representatlon submltted by the apphcants to the -

' respondents has not been rephed WIth wherem they have referred P.S.

No. 6101 also, but no reply has been recelved SO far.

4, . -'We, after hearing the arguments of learned counsel for the
applicants to some extent and wnthout gomg mto the merits of the case,
find that it would be approprlate to g:ve a direction to the respondent -

ratlways to Iook mto the appllcants' O A and dec:de the representatlon of

et e

respondents be dlrected to grant Temporary Status and further to arrange



. respondents along'WIth this order. N

[TA .5d/- - - Sd/-
. RSEM LALY . | :
R MEMBER[J] - | Kuldip Singh }

Vice Chairman
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